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are certain allegations which ave heing
investigateq by the Central Bureau of
Investigation that the oil was purchas-
ed outside and it was sold outside be-
cause the prices had gone up in the
international market. When it was
all done there were scarcity conditions
in the country and they did great
harm and damage to the country.

Steps to curb Smuggling in coliabo-
ration with Neighbouring Countries

*292, SHRI NIHAR LASKAR: Wil
the Minister of FINANCE AND RE-
VENUE AND BANKING be pleased to
state:

(a) whether India is approaching
neighbouring countries for taking
measures to curb smuggling; and

(b) if so, the salient features there-
of?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) Yes, Sir, There has
always been mutua] c¢ooperation bet-
ween India and its neighbouring
countries with regard to measures
taken to curb smuggling.

(b) These measures are taken under
the provisiong of biliteral treaty or by
pericdical meetings between the
officers of the Customs and Police
Departments with their counterparts
in these countries.

SHRI NIHAR LASKAR; From such
a plan snswer we cannol make out
anything. Our main problem is how
to check smuggling and that can be
done with the help of our neighbour-
ing couniries. I want to know specifi-
cally what is the nature of talks with
the neighbouring countries, whether
the Governiment has benefited by these
talky and whether smuggling is being
curbed as a result of these talks or
not. On the one hand, you say that
you are going to check smuggling and
you are holding tatks with neighbour
ing countries and, on the other hamd,
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you are releasing your ows smugglers
in your own country, Recently, it heg
come in bold letiers in the press that
smuggling has been rampant after the
release of smugglers in the country
angd that gmuggling has been increasing
like anything. On the one hand, you
want to check smuggling and, on the
other hand, you are releasing smugg-
lerg in your own country. What is
your policy in this regard?

SHRI H M PATEL: First of all, the
hon. Member asked, “On the one hand,
you are releasing smugglers .nd, on
the othe: hand, you are talking about
curbing smupgling.” The smugglers
were relensed before this Government
came in pnwer.

Without teking any precaution what.
soever as to what activities they would
indulge in thereafter, they have dene
tt. But that is not particularly rele-
vant. The hon. Member has said that
I have not given a clear reply. Your
question was whether India is appro-
aching neighbouring countries for tuk
ing measures to curb smuggling, 1 said,
'ves.’ There hag always been mutual
co-operation between India and s
nefghbourng countries. Now you
would like to know what was the
nature of discussion that took place.
This i8 a very strange question, but I
would ¢t tell him about it. Recently,
for instance, we had a discusston with
Sri Lanka. Recently, our officers had
a meeting with their officers in Ceylon,
in Colomho and there the points that
they discnsseq were; review of the
progress on ths decisions taken ai the
last confercwce held in Madras in 1973,
the present trend in smuggling hetween
India and Sri T.anka, discussion and
exchange of views partaining to smugr-
ting grods hefwoen the twn conmtries
anq discues:on on further areag of co-
operation fnr prevention of smurling
between the two countries. So, this
is the kinq of discussion that fock
place. When we had conferenc-g with
our neighhours. Now, for instance,
between India and Nepal, there are
treatles. Between India and Nepal,
according tc ome of fhe provisinns,
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certain arrangement exists and in ad-
dition to that, therg are aliso discus-
sions. Besides ull this, if there e any
other suggestion which the hon. Mem-
ber hag to make, § shall certainly con-
sider it

SHRI NIHAR LASKAR: 1 would
like to knoyw whkether the Government
18 aware of the smuggling that is tak-
ing place on the weatern and the east-
ern gectors on lang routes? Then there
are reporis, that smuggling is going
on ¢he border arese between India and
‘Bangladesh,

SHRI ¥ M. PATEL: I have not un-
derstooj your gquestion. Well, our
neighbouring countries are; Pakistan,
Nepal, Bangladesh and Burma also. So
far as Burma is concerned, there is
very little trade between India and
Buwrmsa and therefore mnot much of
Amuggling takes place. Similarly, in
the cage of Bangladesh, there is very
cloge understanding a8 to what steps
should be taken to prevent smusgling
and relatively little seems to take
place. So far as India and Pakistan
are conozrned jn fact not much of
smuggling takes place at all. The very
little smuggling that takes place is
along the west coast and by sea. This
ig the arra where the smuggling takes
place. 8o far as even Shri Lanka Is
concerned, between Sri Lanka and
Tamil Nadu cost very little smuggling
takes place But as I hag sald Jjust
now, very very stringent measures are
taken and we are aware and are trying
to sea that this smuggling is kept
under cheuk, very little smugeling,
comparalively speaking, takes place by
land route. The tulk of it takes place
by sea.
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SHRI 1 M PATEL: The hundred
or so smugglers were supposed to have
taken . pledge betore Shri Jayaprskash
Narayan. There is nothing that 1 cen
add {o the niatter. As regards the
guestion as fo what steps we are tauk-
ing to persuade others gsimilarly to take
pledges, I can only say that we are
taking no stepg because this is somne.
thing that is done voluntarily; thnse
who wen: before Shri Jayaprakash
Narayan did so on their own; they
were not persusned by anybody.

As regavds the question as to what
steps we are taking to see that these
smugglers do not resume their activi-
ties, there is nothing that we can do
except to keep a watch on such of
them as apoear tv be active in this
business, and for the rest, prevention
of smuggilng is done by keeping &
watch, as I said since it is mainly by
sea, by certain preventive measures
which wa take in respect of coastal
vessels—through intelligence about
the countries from which these vessels
are supposed to take off; in thig man-
ner we do have sufficient information
and quifs n ccnsiderable cargo is seiz
ed from time to time.

SHRI N. BREEKANTAN NAIR:
When there are acute ghortagesin cer~
tain countries nng surpluses in the
neighbour ng c-untries, ig it not quite
natural for the country experiencing
shortages to wink their eyes to smugg-
ling in of the much-nesded goodi? So,
instend of cooperation, it is really non.
cooperation ‘thet you get.
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SHRI H. M. PATEL: Does the hon.
Member want me’ to give a reply to
that?

SHRI SHYAMNANDAN MISHRA:
1 woulg like to know whether there
is any particular dificulty in form-
ing & joint machinery for cooperation
in this matter with the nelghbouring
countries: such machinery could meet
at regulay intervals.

Secondly, 1 would like to know
whether the hon. Minister has any
information that the persons releaszed
hy the previous Government have fled
to the neighbouring countries and
they are openly carrying on their
nefarious activities from there,

SHRI H. M. PATEL: So far as the
first part of the hon. Member’s ques-
tion is concerned, 1 have sald a lit-
tle while ago that we have close co-
operatiton with our neighbouring
countries. ...

SHRI SHYAMNANDAN MISHRA:
I am asking for a joint body.

SHRI H. M. PATEL: That depends
on the desire of the other countries.
1t is, in effect, a joint body in as much
ag regularly our officers meet there
and decide upon the steps to be taken
to prevent smuggling as between
these countries. Such machinery does
exist as between the land-frontier
counfries, that is to say, with Nepal,
Bangladesh and Sri Lanka; anq even
with Pakistan there have heen talks,
but there iz not that close coopera-
tion; with Burma there is so little
trade that it has not been found neces.
sary to have any machinery.

So far as the second part of the
question is concerned, it is true that
some may have fleg to other coun-
tries, but, as I said, we keep track of
them through our intelligence and
the preventive machinery which we
have, so that we do know about some
of them who have gone into certain
other countrieg like the Middle East
Shefkhdoms and g0 on and we have
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gsome information as 0 what they are
doing. There is nathing more that
we can do on this.

SHRI SHYAMNANDAN MISHRA:
If they are openly carrying out their
activities from the peighbouring
countries, could not some effective
measures be taken?

MR. SPEAKER: Dr, Subramanium
Swamy.

DR, SUBRAMANIAM SWAMY: Sir,
I would like you to take a slightly
liberal view of my question, bug it
has relevance to this. I would like to
point out to the Minister that he has
missed out one country when he
mentioneg the names, namely, Mal-
dives. I would like to say that the
Minister must have, no doubt, seen
reportg in the press and certain im-
portant mpagaiznes about currency
smuggling plleged to have bean done
by a Congress Member of Parliament,
Shri Yashpal Kapoor, who g suppos-
ad to have taken large amounts of
Indian currency to Maldives and 8n1
Lanka, Ig the Finance Ministry in-
vestigating this report with g view to
taking steps to see that this kind of
currency smuggling is not indulged
in in future and also to verify the
veracity of the report?

SHRI H, M. PATEL:. I must thank
the hon. Member for pointing out
thet T have missed one country, the
neighbouring Maldives,

So far ag the Bsecong question 1s
concerned, I will certainly take steps
to see that currency smuggling is pre-
vented as far ag possible The mea-
Sureg remain the same, whether it is
a commodity or currency.

DR. SUBRAMANIAM SWAMY- I
had asked if you have seen the re.
port.

SHRI H M. PATEL: I must s3y
that T myself have not seen this par-
ticular report, but now that the hon,
Member hag drawn my attention to
it, I ghall have a check and pursue
the matter further.
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SHRI SAUGATA ROY; 1 am sur-
prised that the hon. Minister is so
blissfully unaware and ignorant of
the extent of smuggling that takes
place along the land routes. For his
information I may mention that every
year, during the jute reason, thou-
sandg of bales of jute are smuggled
into West Bengal through the Bangla-
desh border, thus depressing the jute
prices ‘This year there js a possib-
{lity, in view of the jute shortage oc-
curring in our country, of such jute
smuggling taking place again.

Secondly, through our border with
Nepal which has a direct connection
with China, consumer durables from
China ang also Red Books of Mao are
smuggleg in large numbers. May I
know what steps the hon. Minister is
taking in order to prevent jute smug-
gling from Bangladesh in the coming
months and also to prevent the smug-
gling of Red Books through Nepal?

SHRI H. M. PATEL: I am glad the
Hon. Member thinks that Ye has
much more knowledge about smug-
gling and whatever takes place than
1 have,.ang I congratulate him on it.
But ] would also like to tell him that
we have figures, for instance, of sei-
zures that take place along these
borders. What I had told him was
that, relatively speaking, far more
smuggling takes place by sea so far
ag smuggling operations in this eoun-
try are concerned and, along the land
frontiers, it is less. For instance, up
to April 1877, somethineg like Rs. 12
lakhs worth of goods from Bangla-
desh had been seized. We go on the
basis that we do manage to seize &
certain proportion of whatever iz at-
tempteg to be smuggleg in, and that
gives one an idea. So, land smug-
gling ig certainly there but it ig still
of a relatively small proportion.

SHRI VINODBHAI B. SHETH: I
come from a town which is a para-
dise for smuggling, namely Jamnagar
dise for smuggling, namely Jam-
nagar ...

MR. SPEAKER: Thet is why I nalle
ed youl

JULY 1, 1977

Oral Answery 20

SHRI VINODBHAI B, SHETH: I
the Government aware that there is
collusion in regard to smuggling ope-
rations with Government officials,
particularly of Customs, Excise and
other such departments? (Interrup-
tion). There are some particular
Pockets along the coast where one
has o pay a ‘pagdi’ to high officials.
Wili the Government look into this
matter?

SHRI H. M. PATEL: I am gratetul
to the hon, Member for the informa-
tion that he has given. We are aware

that smugeling takes place along that
coast.

As regardg the other activitieg like
connivance, collusion ete.,, I will cer-
tainly go into it.

Impact of Freezing of Prices on
Price Index

*203. SHRIMATI’ PARVATHI
KRISHNAN; Will the Minister of
COMMERCE AND CIVIL SUPPLIES
AND COOPERATION pe pleased to
state:

(a) whether some of the major
Industrial Houses have decided to
freeze the prices of their manufactured
goods voluntarily; and

(b) if so, what impact hag it made
on the general price level?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN
DHARIA): (a) The decision on price
freeze by some leading Industrialists
in Bombay was annourced on 31 May.
1977. A similar announcemept by
industrialists in Calcutta was matle on
3 June, 1977.

(b) While the wholesale price index
for manufactured products (1970-71=
100) remained more or less steady dur-
ing the week ending 28 May, 1877 and
week ending 11 June, 1077, ihe index
rose by 0.4 per cent during the week
ehding 18 June, 1977 as compated with
the index for the preceding week.





